
 
 

 

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

Action Taken Report in compliance of order dated 28.11.2023 passed by 
the Hon’ble National Green Tribunal, Principal Bench, New Delhi in the 

matter of O.A. No. 518 of 2022 titled as “Vivek Verma Versus State of 
Uttarakhand 

 

Date: 18.02.2024 
Place: Dehradun 

Filed by 

Signature  
Name:   Dr. Ankur Kansal 
Designation:  Environment Engineer 

Uttarakhand Pollution 
Control Board 

Sr. No. Description of Documents Page No (s) 

1. Action Taken Report 1-4 

2. ANNEXURE-1:  Copy of letters 
dated 27.12.2023  and 08.01.2024  

5-8 

3. ANNEXURE-2: Copy of the 
advertisement dated 09.01.2024 

9 

4. ANNEXURE-3: Copy of list of 
hotels to whom Environment 
compensation is imposed 

10 

5. ANNEXURE-4: Copy of letter 
dated 21.02.2024 to RO and reply of 
Regional officer dated 04.10.2023 

11-13 

6. ANNEXURE-5: Copies of Letters 
dated 02.01.2024 

14-15 

7. ANNEXURE-6: Observations 
during Field Visit 30.12.2023 

16 

8. ANNEXURE-7 Water Quality 
Reports dated 30.12.2023 

17-24 

9. ANNEXURE-8 Water quality 
report s as carried out by UKPCB on 
regular basis 

25-28 

358



 

 

 

Action Taken Report 

In the matter of 

Original Application No. 518/2022 

 

 Vivek Verma                                                   ……...Applicant 

Versus 

 State of Uttarakhand & Ors.             ……. Respondents 

 

I. BACKGROUND 

That, the Hon’ble National Green Tribunal, Principal Bench, New 

Delhi, in the matter of O.A. No. 518/2022, Vivek Verma Vs. State of 

Uttarakhand & Ors., in para 28 of the order dated 28.11.2023 was 

pleased to direct as under;  

“........ 

28. UKPCB is directed to file further Action Taken Report with 

respect to orders passed on show cause notices issued to 82 hotels 

and also all other aspects as mentioned in the reports of the Amicus 

Curie within two months  

........” 

1.  That vide letter bearing no. UKPCB/HO/Gen-183-

615/2023/1159 dated 27.12.2023, Member Secretary, UKPCB 

wrote to Program Director, Uttarakhand Urban Sector 

Development Agency to take necessary action to expedite the 

construction of said STP and sewerage network so that operation 
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could start at the earliest. Vide letter bearing no. 

UKPCB/HO/Gen-183-615/2024/1229 dated 08.01.2024, 

Member Secretary, UKPCB wrote to Superintendent Engineer, 

Uttarakhand Irrigation Department to spread awareness regarding 

pollution of the Nainital and other lake. It was also directed to 

ban the food items/drinks etc. at the time of boating and to impose 

penalty accordingly. Also, vide letter bearing no. 

UKPCB/HO/Gen-183-615/2024/1227 dated 08.01.2024, 

Member Secretary, UKPCB also wrote to Nagar Palika Parishad, 

Nainital to ensure compliance of the directions of Hon’ble NGT. 

Copies of the letter dated 27.12.2023 and 08.01.2024 are 

collectively are being marked and filed as Annexure No.1 to this 

report.  

2.  That a public advertisement was also issued by UKPCB to be 

published on 09.01.2024 in Amar Ujala newspaper directing all 

the hotels/resorts/homestays etc. of Nainital to apply for 

consent/authorization to operate in the State Board within one 

week. Copy of the advertisement is being marked and filed as 

Annexure No.2 to this report.   

3.  That vide letter bearing no. UKPCB/ROH/RT/24/2796-1239 

dated 08.02.2024 Regional Officer submit list of 16 hotels that 

have not applied for Consent to Operate. Board has imposed 

Environmental Compensation to these hotels and directed to 

apply for Consent to operate with in next 10 days. List of 16 

Hotels to whom EC is imposed on dated 16.02.2024 is placed at 

Annexure No.3. 
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4.  That in compliance of the order dated 22.08.2023 passed by the 

Hon’ble NGT, UKPCB vide letter bearing no. 

UKPCB/HO/S.No-183-615/2023/803 dated 21.09.2023, directed 

the Regional Officer to submit a response within one week so that 

further action can be taken by the Board. In furtherance of the 

aforementioned letter, the Regional Officer vide letter bearing no. 

UKPCB/ROH/RT/23/1482-530 dated 04.10.202 has submitted 

his reply. The reply is under examination. The Copies of the letter 

dated 21.09.2023 and reply dated 04.10.2023 are being 

collectively marked and filed as Annexure No. 4 to this report. 

5. That in compliance of the directions of Amicus Curiae, Regional 

Officer of UKPCB has issued letters to Executive Engineer of the 

Irrigation Department and Executive Officer of the Nagar Palika 

Nainital mentioning the points of compliance at their end. Copies 

of such letter dated 02.01.2024 are collectively marked as 

Annexure No. 5. 

6. That the inspection of the Naini lake and nearby lakes/drains was 

carried out by Regional Officer on dated 30.12.2023. Through its 

letter dated 16.02.2023 Regional Officer intimated that the: - 

 Most of the drains are non-perennial in nature. However, the 

23 number drain at China peak is perennial in nature and this 

drain fed naini lake.  

 Residential units are located near to this drain.  

 No sewage/ waste water found discharge in to Naini lake 

during the inspection. 

Copy of letter dated 16.02.2024 mentioning above observations 

of inspection 30..12.2023 is annexed at Annexure No. 6.  
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7. That water quality of the upstream of 23 number drain (adjacent 

to china peak, near Forest CAMPA Scheme) and downstream of 

this drain (near Naini Devi temple) as wells as the water quality 

of Bhimtal and Saattal Lake was carried out by the Regional 

Officer through NABL accredited laboratory on dated 

30.12.2023. The testing results are annexed at Annexure No. 7. 

As per the results Water Quality of the 23 no. drain at upstream 

is found in Category-A (Drinking Water Source without 

conventional treatment but after disinfection) of the 

Designated Best Use criteria of CPCB. However, the water 

quality of remaining points i.e. downstream of 23 no. drain, 

Saattal, Bhimtal is found under Category B (Outdoor bathing 

:Organised) of the Designated Bes Use criteria. 

8. That Uttarakhand Pollution Control Board is regularly 

monitoring the water quality of Naini lake and other lakes of the 

area. The water quality results of the year 2023 is placed and 

Marked as Annexure No. 8 of this report. Report reveals that the 

water quality is under Category-B of Designated Best Use 

Criteria. Further there is no any toxic metals detected in the water 

of these water bodies. 

                                           ********* 

The report is being submitted for the perusal of the Hon’ble NGT. 
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Annexure-5 
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Annexure-6 
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Annexure-7 

Surface water sample report of upstream Drain no 23 
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Surface water report of downstream drain no. 23 
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Surface Water report of Saattal 
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Surface Water report Bhimtal 
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Annexure-8
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